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Medlan'_ to Control Quality of Stainless 
Steel Produeta 

4812. SHRI N. TOMBr SINGH: 
Will the Minister of STEBL, MINBS AND 
COAL be pleased to state : 

(a) wbether Government have any 
mechanism to cOntrol tbe Quality of 
.tainless steel products being sold in the 
market; 

(b) if so, tho details thereof; and 

(c) if not, whether Government pro­
pnse to introduce a mechanism to check 
the overftow of substandard/imitated 
stainless steel products in the market ? 

THE MINISTER OF STATE IN THE 
DEPRTMBNT OF STEEL (SHRt K. 
NATWAR SINGH): (a) to (c), At 
present there is no exclusive mechanism 
to control the quality of stainless steel 
products. However, the production of 
stainlesR steel in the Alloy Steels Plant, 
Dursapur and Salem Steel Plant is assured 
by chemical analysis and cheeking of 
pbysical and chemical properties at various 
stages of production. Manufacturers of 
tbe consumer products may, at their 
opt ion, adopt lSI Certification marks 
which assures a wen defined syster\1 of 
inspection, testing and quality control 
during production. To faCtlitate the pro­
dUce~ to produce quality products, 
Government of India has set up~ 

Small Industries Service Institutes, 
Extension Centres, Ilegional Testing 
Centres and Field Testing Stattons, The 
Institmes/Centres advi~ the producers 
about the rhedlanism of inspection etc: 

There is presently no proposal for 
iDtrefituctioD of any additional measures 
to control the quality of stalnless steel 
producta. 

"'-dal ASllstaaee to New Spinning 
Mills In Maharasbtra 

4813. SHRI BALASAHEB VIKHB 
PATtL : WIf1 ~the MjDi8t~r of FINANCB 
be pleased to statc : 

(a) whether it is a ra~t that the finan­
cial institutions baft t.teen a decision th6t 

because there is enoulh spindJage in tbe 
country ic is Dot necessary to live any 
financial aJsistance to new SpiDDing mill,: 

(b) if 80, whether this bas ca~ed 
severe difficulty to tho new mills wbich are 
under constr~ction in Maharashtra; 

. 
(C::) whetb~ the Maharasbtra Govern-

ment have urged the Union Government 
to reconsider tbe matter; and 

(d) if so, the reaction ,of Union 
Government in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHiH 
JANARDHANA POOJARY): (a) and 
(b). Tne financial institutions have 
taken a decision not to finance new spinD­
ing mill projects considerlD~ the fact tbat 
sufficient capacity has already been created 
or is under implemeneation." They have, 
however, decided to pr~ss the proposals 
which were already under their considera .. 
tion and had made progress. Institutions 
have cleared 10 proposals of new spinning 
units in the State of Maharashfra dUflog 
the last five years, 

(c) and Cd). The Maharashtra Govern­
ment hJlve written in some cases for 
providing financial a8si~tance to the spiDn~ 
ing mills. Government of India have, 
however decided that consIdering the 
availability of capacity already created or 
which is in tbe pipeline it will not be 
pMHble for fiaaocial institutions to pro .. 
vide usi*DOe to 8D~ now spinniog units. 

Income. tax Arrears 

4814. SHRI NARSJNH MAK-
WANA: Will the Minister of FINANCE 
be dleased to state : 

<a> t"'e total amount of income-tax 
which could not be realised durinl 
the years 198'2.83, 1983,,84, 1984-8.5 
alon"with eM &umber of the penoDS 
against whom I, remained outstanding; 

(b) the...,. taken to realite tl;\e out ... 
.tanding amount or tho taxes and the 
amout realised out Gf thall aa nMtt« 
-tMte nO,.; .. d 

I 




